
 8  scsTWeltare
 Committee  -

 12.061/2hre

 ESTIMATES  COMMITTEE

 [Engish]

 STATEMENT

 SHRI  MANORAJAN  BHAKATA
 (Andaman and  Nicobar  Islands)  Ibegtolayon
 the  Table  statement  (Hindi  and  English  ver-
 sions)  showingaction taken  by  Govemmenton
 the  recommendations  contained in  Chapter  |
 and  final  rephes  क  respectot Chapter  -  ०  the
 Fourteenth  Report  of  -०  Estmates  -
 (Tenth  Lok  Sabha)  regarding  action  taken  by
 Govemmenton thew  Fifteen  Report  (Ninth  Lok
 Sabha)  ०  Mirustry  of  Finance,  Department ०
 Economic  Affairs  Board  for  Industnal  and
 Financial  Reconsaton

 12.07  hrs  ह

 PUBLIC  ACCOUNTS  COMMITTEE

 Forty-fourth and  Forty-elghth  Reports

 [Translation]

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Lucknow)  Mr,  Speaker,  ;  Ibegtopresenta
 copy  each  (Hindi and  English  versions) ०  the
 following  Reports  of  the  Public  Accounts  Com-
 mittee

 (1)  Forty-fourth  Report  on  Union  Excise
 Dutias-Non  levy/shortlevy of  duty  due  to  incor-
 rect  grant  of  exemption -  Motor  Vehicles

 (2)  Forty-e:ghth  Report ०  Postal  Services
 म  Rural  Areas

 12.071/2hrs

 COMMITTEE  ON  THE  WELFARE  OF
 SCHEDULED CASTES  ANDSCHEDULED

 TRIBES

 [Engisshy

 Reports of  Study  Groups

 SHRI  RAM  SINGH (Handwar) |begtolay
 on  the  Table  a  copy  eath  (Hindi  and  English

 VAISAKHA 8  1915.0  (SAKA)DemandsforGrants(Gen)  "4

 1993-94  Ministry  of  Defence
 versions)  of  the  following  Reports

 (1)  Report ०  Study  Tour  ०  Study  Group!
 of  the  Committee  onthe  Wellare  of  Scheduled
 Castes  and  Scheduled  Tnbes  on  its  visit  to
 Visakhapatnam, Hydrabad,  Madras  and  Madurai
 dunng  February,  1993

 (2)  Reporton  Study  -०  ‘  Study  Group!
 of  the  Committee  on  the  Welfare  of  Scheduled
 Castes  and  Scheduled  Tnbes  on  its  visit  to
 Trvandrum -८  Bangalore  -8  October,  1992

 12.08hre

 STANDING  COMMITTEE ON  HOME
 AFFAIRS

 First  Report

 [Translation]

 SHRI  RAM  VILAS  PASWAN  (Rosera)
 Mr  Speaker,  -  !begtolayonthe  Tableacopy
 ofthe  First  Report  of  the  Department  Related
 Partamentary  Standing  Committee on  Home
 Affairs  on  Demands  for  Grants  ०  -  Ministry  of
 Home  Affairs  ०  1993-94

 [Enghsh}

 MR  SPEAKER  |  think  ,  we  will  take  up
 Matters  under  rule  377  afterwards

 Now,  reply  to  the  Defence  Budget  The
 Pnme  Minister

 12.08.  -०

 DEMANDS  FOR  GRANTS  GENERAL
 -Contd

 MINISTRY  OF  DEFENCE  -Contd

 {Engishy’

 THE  PRIME  MINISTER  (SHRI  PV
 NARASIMHA  RAO)  Mr  Speaker,  -  |  am


